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43 SESSIONG™

JUN 022

THE HIGH COURT OF KERALA

HCKL/493/2022-DI-3 'Ernakulam: 682031.
Email.d1section.hc-

_- ker@gov.in

N Phone:0484 2562985

Sub :-

Ref :-

Fax: 0484 2562451
Date : 03-06-2022

OFFICIAL MEMORANDUM

Government Circular regarding application of model code
of conduct due to bye election to Thrikkakara Legislative
assembly constituency- communicated - reg.

Government Circular No.Cdn.4/59/2022/GAD dated
07.05.2022.

The Government Circular referred above is communicated herewith for
information and necessary action.

Encl;
To

(By Order)
foaea
Suneera .P.M.
Deputy Registrar
As above.
Al the District Judges.

(The District Judges shall communicate a copy to all the courts under them. )



Dated Thlruvananthapur&m, 07.05. 2022

O '

FpapeiaAdn uustranon Department — Bye Election to 83 'I‘hnkkakara
~=regrsiative Assembly Constituency - Application of Model Code of Conduct -
: _ Guidelines from Elecuan Commission of India - Insuuctions 1sSued- '
b, ol Regarding. :
Ref:- Note No. E.ls3/99/2021/Elec dated, 04/05/2022 from C}uef Electoral
Ofﬁcer I(erala : G '

| The Electlon ComImSSlon of India has announced Bye-elecnon to. 83 Thrikkakara

~ Legislative Assembly Constituency and the Model .Code of Conduct has come into force with

immediate effect from 02.05.2022 in the entrie district of Ernakulam in which the Legxslauve
Assembly Constituency going to poll is mcluded ; :

The Manual on Model Code of Conduct

[] - Tt i files/file/9375-manual-
anng_dgl'sg_dc_QLﬁmdnﬂL)_ﬂnd the Compendlum of Instructions on ‘Model of Code of Conduct

‘l'lli il-ll ] 1 /1] DO-COImMpeEIlu nogu QIl!_Ol”lAl‘ Dde-0 DNAUC l-

are available in the website of Election Commission of lndla

S8 S - By Order of the Governor,

Lo i i _. : " KRJYOTHILAL
i T : - Princ‘ipa.l Secretary
& e Principal Secretary, Elecuon Commsssm of India, Nlrvachan Sadan,
\ Asoka Road, New Delhi-110 001 .

The Chief Electoral Officer and Principal Secretary to Govemment Election Department

: Thiruvananthapuram’
All Additional Chief Secretanes/Prmclpal Secretanes/ Secretanes e
‘The Secretary to Governor- : REC! T~ © e vvi JAT
The Secretary, Kerala Legislative Assembly, 'I‘luruvananthapuram M i b SRR,
The te General, Eranakulam . _ : i ) EDRLig. ) " GM
Registrar, High Court of Kerala, Eranakulam Ly - Dmrec) OPRO. A

The Secretary, Kerala Public Service Commission, Thlruvananﬂ)apura:rg::f; i gf f';‘:;/":‘ p 858 ;
All District Collectors or s 4y S Z Brp) - Govg o 00 -
All Heads of Departments. S - ﬁgmmdm Qrie oo BE
The Chief Executives of all Public Sector Undertakmgs
" The Government owned Industrial Concerns } Through Dlstnct Co]lectors
" All Government Commercial Undertakings } concerned |

- All Departments in Government Secretariat including Law and Firlance
(They may be requested to give necessary directions to the offices under their administrative control) .
The Station Director; All India Radio, ‘I'huuvananﬂlapuram -
The Labour Commissioner; Thiruvananthapuram.
The Registrar, Kerala/Cochin/Calicut/Mahatma Gandh:/l(annur Umversxty
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The Registrar, Kerala Agriculture University, Mannuthi, Thrissur

The Registrar, Sree Sankaracharya Sanskrit University, Kalady, Aluva .

The Registrar, Kerala University of Health and Allied Sciences, Thrissur-680 596

The Registrar, Kerala Veterinary & Animal Sciences University,Pookodu, Wayanad

The Registrar, Kerala University of Fisheries and Ocean Studies, Panangad, Kochi

The Director, Information & Public Relations Department '
(for 'giving wide publicity through media and Govt. Website)

* Web & New Media (for publishing in Government Website)

Stock File/Office copy %)) D

‘Forwarded/by Or :
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